IN THE CENTRAL ADMINISTRATIVE TRIBUNAL !
N . PRINCIPAL BENCH
‘ ! OA No. 755/98

-

New Delhi this the 3rq day.of April, 199g

- Shri Rajender Kumar

S/0 Sh.Khairatj Lal,

R/0 H.No.C/l/96l}Madangiri,‘ L
New Delhi-llQO62L B -+Applicant

(By'Advocate Sh.U.Srivastava)
| Vs
National capita] Territory of Delhi througn

1l.The Director General ,
Home Guarg and Civij Defence,
Nishkam Sews Bhawan, ‘
W Raja Garden, Ney Delhi. .

2.The Commandant,
Home Guarg and Civil Defence,

Nishkam Sewa Bhawan, Raja Garden,
New Delhi. ’ ’

- -Respondents

ORDER (ORAL)

" (Hon'ble Shri s.R. Adige, Vice Chéirman(A)

Applicant Presses for inter-alia disposal of his

2. In the €vent that the aforesaigqg repreSentation
. : . \ ' °

+this oa jg disposéd‘of with

3. This 0A Stands disposed of as above. No Costs
(Smt.Lakshmi,Swamiﬁggg;h) (S.R. A igd)
Member(J) . ' ‘

l ) Vice_Chairman(A)




